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Learned counsel for the applicant makes a submission that in the 

meantime his prayer has been acceded to by the Respondents. Shri 

B.K.Mohapatra, learned A.S.C. for the Respondents also agrees with the 

submission made by the learned counsel for the applicant and submits that the 

position has been made clear by the Respondents in the counter. 

In view of this, there remains nothing more to be adjudicated by this 

Tribunal. Accordingly, the O.A. is disposed of as infructuous. No costs. 
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